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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 02.11.2022 (WEDNESDAY) 

COURT –III  
 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 
In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, 

Member (Technical) 
 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 753 of 

2021 & I.A. No.  

304 of 2022 
 

The State Trading Corporation of India 

Vs. 

Ganesh Benzoplast Ltd. 

 

Uday Gupta  Ami Jain 

Siddhartha 

Vimal Kirti 

2.  Comp. App. (AT) 

(Ins) No. 788 of 

2021 & I.A. No. 

1277 of 2022 
 

Abdos Polymers Ltd. 

Vs. 

Callina Care Overseas Pvt. Ltd. 

 

Kanwal Chaudhary Rahul Jain 

 

   For Admission (After Notice) 

3.  Comp. App. (AT) 

(Ins) No. 155 of 

2022 

 

Metropolitan Industries 

Vs. 

Chandra Prakash Jain 

Resolution Professional of E- Complex 

Pvt. Ltd. 

 
 

With 

Maulik Nanavati  Rajesh Srivastava 

4.  Comp. App. (AT) 

(Ins) No. 156 of 

2022 

 

Skil Shipyard Holdings Pvt. Ltd. 

Vs. 

Chandra Prakash Jain 

Resolution Professional of E- Complex 

Pvt. Ltd. 

 
With 

Maulik Nanavati Rajesh Srivastava 

5.  Comp. App. (AT) 

(Ins) No. 157 of 

2022 

 

  

Skil Infrastructure Ltd. 

Vs. 

Chandra Prakash Jain 

Resolution Professional of E- Complex 

Pvt. Ltd. 

 

Maulik Nanavati Rajesh Srivastava 

6.  Comp. App. (AT) 

No. 165 of 2021 

 

GRS Properties Pvt. Ltd. 

Vs. 

Office of Registrar of Companies 

 

Dipanshu Gaba Kamal Kant Jha 
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   For Hearing 

7.  Comp. App. (AT) 

(Ins) No. 181 - 

182 of 2021 

 

 

Winsome Investor Welfare Association 

Vs. 

Amit Gupta 

Liquidator of Winsome Diamonds and 

Jewellery Ltd. 

 

Abhijeet Swaroop Amit Gupta 

Rakesh Gupta 

Karan Kohli 

Niharika Sharma 

Sumant Batra-R1 

8.  Comp. App. (AT) 

(Ins) No. 863 of 

2021  

 

Balmer Lawrie & Co. Ltd. 

Vs. 

M/S Transafe Services Ltd. & Ors. 

 

Shruti Agarwal  

 

Udit Singh-R1 & R3 

Nipun Gautam 

Yogesh 

9.  Comp. App. (AT) 

No. 253 of 2019 
 

 

Sigmalon Equipment Pvt. Ltd.& Ors. 

Vs. 

Vinod Kumar  

 

Saswat Pattnaik Sunil Sharma 

 

 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

http://www.nclat.nic.in/

